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NOTICE

ROTICE is hereby ghven that the Folie No N46589
Cerlilicala No 489261 Distinctive No.
B2AT10471 TO B23T10624 Equily Shares
Mas 154 af Larsan & Toubrog Limited standing in
the name (sh of N 5 SRINNASA MURTHY and
SHEELA SRINIASA MURTHY hashave been kst
pr mestaid and the undarsigned has S have
applied o the Company 1o issue dupboate
Certificates] for the sald shares. Any person
who has any claam im respect of the saad shames
should wrile to ow Registrar, KFn Technologies
Limited. Selanium Tower B, Plol 31-32,
Gachibowli, Financial District, Hyderabad-
00032 within one month Trom ths dake else the
company will procesd fo issue duplicate
Cerdificaie(s).
Hamieis) of Shareholdens)
M 5 SRIMIVASA MURTHY
SHEELA SRINIVASA MURTHY
Dabe : 07.08. 3024

Registered Office: YES BANK LIMITED
Yes Bank Lid , Yes Bank House, off Western Express

Highway, Santacnz East. Mumbsai 400055

+/ YES BAN

SALE NOTICE FOR SALE OF IMMOVABLE FHUPEHTIES
mmmﬂmil Lis i

viglon (o R
{ th writy In nforcement) Rules, 2002

Nolice is hereby given fo the public in general inaling tenders from inlended
edoars. and in parthoulad 1o the Bomowesr (4) and Guaraniod (8) ior [he sals of
below detailed secured asset which is possesssion of Secured Creditor which
hwill be s0ld in "As is where i8°, "As is whal is”, and "Whalever there is” basis on
28-Aug-2024, for iecovery of Re,.9,TR47.82)- (Rupaes Nina Crore Saventy
Eight Lakhs Forty Seven Thousand Six Hundred and Twenty Three
Rupeses Only) as on J1st May 24 with accrued inlerest and other charges al
contracted rate, due to the Secured Creditor from MWs Soorya Transporiers

Traders, Mr Sampath Shetty and Mrs Saksha Sanjeova Shetty in
laan accounlt Nos.093084600000022, 9S30LA40220040001,
S30LA41230850001 & BIOLA412310T0001.

PARTICULARS OF MORTGAGED PROPERTIES

Pro -i: Schadule of the Pro : Dpen PRol i Property Baaring Sile
Mo 23, BEMP Katha No. 6524/12537208/23, Sy No 208, ward no. 158, situated
al Kengeri village. Kengen Hobb South Taluk S60060. Having total
exient of 2367 5q i Boundaries: East by: 30 Fest Road, West by: Private
Property, North by: Site No. 24, and South by: Road
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RECRUITMENT NOTICE

Tata Institu
PRI [wag | ||[— |....

gl U 1-Ril-ba330010

Advertisement No: ICTS-Notice-2024/07 Date: 08 August 2024

The Centre is looking for highly motivated and seif-driven individuals for an
appointment for the below posts atils Bengalure Campus.

Sr No. of Upper age limit | Consolidated
No Psition Sosts | (@5 on sty | Manthly
' 2024) Emoluments

Projact Junior Engineer B

! (Electrical) 1 28 58,400
Project Junior Engineer B .

: {HVAC -Mechanical) t 28 58,400
Project Technical Officer C

: (Electrical) 1 28 84,500

Interested candsdates should apply oniing and submit thewr applications latest by
Thisrsday, 29 August 2024,
For mare infarmalion please visit the websile www.icts.res.in.

Head Administration and Finance

reserve price for above sakd property is fixed Rs. Rs. 1,18 50,000/ and the

-nﬂ'f ﬂpnl.it -3 hfim
- 'l'.'.'llpen iacani plot bearing sile no 2,

Sy Mo 22 5-’ruamed at 2nd Erusﬁ Papareddipalya, Annapumeshwarn Magar

Bangalkore- 560091 having iolal exent of 1200 Sq &, Boundaries: East by:

Sile Mo 1, Khaneshumarn Mo, 1955, West by: Property belonging to Mrs_ Jaikar
Morth by: Properly belongs to Mr. Ramappa, and South by: Road

resarve price lor above sald property s Nixed Rs. Rs 81850000~ and the
money deposit is Rs.8,18,500/-.

and time of e-auction: 28-Aug-2024. 11:00 AM to 1:00 PM with
ions of 5 minules
date for submission of bid: 26-Aug-2024; 0l 3 P,

of inspection of property: 23-Aug-2024. 11.00 AM to 2 .00 PM

For detailed terms and condifions of the sale, please wisd 1o the nk hitps:N
yesbank.in/about-us/media/auction-property Provided in Secured
Credilors website Le. www.yesbank.in.

in casa of any difficulty in obtaining Tender Documents! e-bidding catalogue or
Inspechon of the Immosabie Propertes | Secured Assets and for Quenes, Please
Contact Concemed Dfficials of YES BANK LTD Mr K.Raghu Prasad on +581
230 0232 or Email: kraghu.prasadi@yesbank.in and Mr Prakash
Kalmane on <81 95354 TOTTT or Email prakash. kalmanei@yesbank.in and
Cfficials of Ws E-Procurement Technologies Limited, Ahmedabad, Contact
Person - Ram Sharma, Mobile No, 8000023297, Bidder Support Numbers:
265562821/9265562821/07T9 6813 6842 / 6869. Emall: supporti®
uctiontiger.nel. ram prasadi@lauctiontiger.net. Websile For SARFAESI -
:lsarfaesi auctiontiger.net

= contemplated Ufs.13{8) of the Acl. in case i the dues together with all
costs. charges and expenses accrued ane tendered al any tme before the dale
xad for sake or transfer by the bomower, the secured asset shall not be sold or
transferred by us, and no further step shall be taken by us for transher or sake
[ that secured assel

SALE NOTICE TO BORR RIGAURANTORS

This notice may be treated as Motice U'r. 3(1 ) read with 8(5) of Security Inleres]
{Enforcamant ) Rules, 2002, 1o the Dbikgants 1o pay the total oulsianding dues
mntioned abowve within 30 days from the date of pubbcation. The sale nobce
and detailed terms and condilions of the auction i3 publiahed in Financial
Enpuu and Samyuktha Karnataka on 08-Aug-2024 and also published in

1 {ondine Auction website) for participating in
orling auq:.hqn and p-lq-.as.-r: rafer 1o the ik h H k.|

» iy provided in wabsile |:|-F YES Bank Lid. i@

e e T e

Sdi- :Authuﬂud Officer)
YES Bank Limited

l}-h - O7.08.2024
Place : H-nninlurr

BAJAJ HOUSING FINANCE LIMITED

Corpoarate effice: Cerebrum IT Park B2 Bufiding Sth floos,
Fahyanl Nagar, Pune, Maharashira 411014
Branch Offices : 1st Floar, J K Towears, T19/8-53-2, 46th Cross,
Sangam CGircle, Jayanagar &th Block, Bangalore-560082.
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PUBLIC NOTICE

It is hereby informed fo SYED MOHAMMED AVAIS (BORROWER), HAFIZ SYED M MAZHAR
ALl [CO-BORROWER), MAIMOONA KHAMUM (CO-BORROWER) Loan Account
HA4HLPO 157015 that Bajaj Housirg Finance Limited has taken physical possession of iis
sacured assel bearing Propery ° FLAT MO, GF-11, GROUND FLOOR, "DUKES MANSION
BLOCK 2, SPENCER ROAD, FRAZER TOWMN, BANGALORE, KARMATARA — 560005,
HAVING AN EXTENT OF 746736460 5Q. FT. TOGETHER WITH A BUILT UP AREA OF 1266
SOFT under SARFAESE Ach” through the order of ACJIM, Bangelore Courd In the said
premises, some belongings of the borawars is lying at the tima of taking physical possession,
That Since before date of possession and aftenvards vanous cppofuniies have been already
given & you o remove the movable aricles from the aforesaid property. However, vou hawve
failed bo take measuras o remave the movable articles from the sasd premizes. So concemed s
hereby informed to remose it and contact b branch with in 2 days only from the publizhed of this
nofice fading which we shell dispose of the belongings by iaking vefuation through authorised

NOTICE

TATA ELXSI LIMITED
Registered Office: ITPL Road Whitefield Road Bangalore Karnataka- 560048
NOTICE s hereby given that the certificatefs] for the undermentioned securities of the
Company has/have been lostmislaid and the holder(s] of the said securibes / applicant[s]
hashave applied 1o the Company o release the new cerlificate. The Company has
n;'g;nﬁse:ﬂhe helders (| applicants thal the said shares have baen transferred lo [EPF as per
I Lles.

Any person who has a claim in respect of the sand secunies should ledge such clam with

the Company at its Registered Office within 15 days from fhis date, efse the Company will
proceed torelease the new cerificate to the holders/ applicants, without ferther infimation.

valuerwithoul any furher nobice al your costand conzaquencas,

PLACE : BANGALORE
DATE : DA/0E2024

FORM B
PUBLIC ANNOUNCEMENT

(Reguiation L2 of the insaisemey and Bankrupicy SBoara of (hdia
fLiguidalion Pracess) Regulaiions, 2006

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S SHRI DIYA PROJECTS PRIVATE LIMITED

SLNO. | FARTICULARS | DETAILS
]| Narrre of I:urpuraie E'el:lt-:::' M..-‘E SHHI Dl'l'ﬂ.__FlIﬂ.IEll.'!TS PAT. LTD
2. | Date of Incorporation of I:'.-':-rmrﬁre- | OF /oy 2010

_ |Debtor
d. | Authenty under which Conporate
| Bebtor is mosrporabed, registordd
4. | Corporate kdentity No. / Limited
Lishaty kieriification No, of
| corporate debtor
5. | Address of the regintened offioe
and prancipal office (if amy of

| Registrar of Companies, Bangalore

| UT010aRAZ010PTCORE0ES

| Regsterad address:-
Mo, LBO, 1st Floor, Bth Cross, 14th Main Road,

CoFpiETe dabinr Bth Sector, HSH Lavout, Bangalore, Kamataka,
o |indiaBG0I02
6. | Dateof closure of nsatvency 31000 s 2024

___ | Rescution Procass

7. | Licuatation commencement date

| of Corporate Detdor

B. | Mame and Regjstration number
of the Insevency Professional
acting as houwdator

9, | Address and E-miail of the
Ligueidiator, &5 ragistarad with

| the Boand

10. | Address and E-mail to be used

foe cormes pomdencs with tha

| a1/07/2024
| fuploaded on websae on 0608/ 2024,

Mr. Amarpal

Regsiration b

IBBLARSDOL/IPF01584,/2008-2019/1 2411
: &304, Plat no, 30, Maadakinl Aparirsns,
| Sector -2, Dwarka MNew Dalhi Dalhi 1100075
| Email id : amarpal@icai,ong
| Ackdirgss: 905, Sth Floor, Barton Centre,

MG Road, Bangasore-Sa0000.

| Liguadiator | Email: cirpshnidiya@grmail com

11. | Last date for submission of claims | 05,/0%/2024

Notice is herety groen that the Mational Company Lew Tribunal, Bangaluru Bench has ordarad
the commentcemant o ligeidation of [he M5 Shr Diya Projects Py Ltd. on 31,07 /2024
{upleaded on website on 06082024

The stakehobiers of M/s Shrl Diya Projects Pyt Ltd. ara hersby called upon o submit thesr
Glaims with prool on or before 06082024 10 the Bguidator at the address mentioned
against bam Mo 10,

The financai creditors shall submit thelr clalims with l:lrl:ll:lfﬂ-!.- glectronic imeans on . Al sther
cresdiboes rody Subemil the cladms with the prool n pecgan, by post or by elschroms rmesns,
Submisshon of fakse or misleading proof of claims shall attract penatties.

Date: 07/08,/2024
Place: New Dalhl

G-

Mr. Amarpal

Liquidator in M5 Shri Diva Projects Pvt, Lid,
HBI/IPA-0OL/ IP-PO15E4 /201 8-2019,/12411
AFA Valid Upto: 21112024

Form No. INC-26
{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014}
Before the Central Government, Regional
Director, South East Region, Hyderabad

In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of sub-
rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of ARBOLUS
TECHNOLOGIES INDIA PRIVATE LIMITED
(CIN: U73100KA2021FTC151967)
having its Registered Office at
No. 625, First Floor, 10th Cross, 18th Main
Padmanabhanagar, Bangalore,
Karnataka-560070
......... Applicant Company / Petitioner

Notice is hereby given to the General Public
that the Company proposes to make
application to the Central Government under
Section 13(4) of the Companies Act, 2013
seeking confirmation of alteration of the
Memorandum of Association of the Company in
terms of the special resolution passed at the
Extra Ordinary General Meeting held on 06th
August, 2024 to enable the company to
change its Registered office from "State of
Karnataka to the "State of Haryana".

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the  company may
deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor
complaint form or cause to be delivered or
send by registered post of his / her objections
supported by an  affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, South East Region, 31
Floor, Corporate Bhavan, Bandlaguda, Nagole,
Tattiannaram Village, Hayat Nagar Mandal,
Ranga Reddy District, Hyderabad-500068,
Telangana within fourteen (14) days from the
date of publication of this notice with a copy to
the petitioner Company at its Registered
Office at the address mentioned given below :-
No. 625, First Floor, 10th Cross, 18th Main
Padmanabhanagar, Bangalore,
Karnataka-560070 For & on behalf of
ARBOLUS TECHNOLOGIES INDIA PRIVATE LIMITED

Sd/-
NIRAJ JAICHAND LALKA
(Director)

Date : 08.08.2024 DIN : : 08035774

Place : Bangalore

Mame([s] of holder[s] | Kind of Securities  No of Distinctive
[and jt. holder[s], and Face Value  Securities Number(s)
if any]
VIMLA RISHI Equity Shares 200 31 266461-31266660
. |FaceValeRs 10i- ———
VIMLA RISHI AND Equity Shares 100 | 10882911-10893010
BRIJ LAL RISHI Faca Value Rs, 10/- 100 J0TB1811-30781910
. Authorized Officer, | | BRIJ LAL RISHIAND |  Equity Shares 100 11661411-11661510
Bajaj Housing Finance Limited | | vinfLa RISHI Face Value Rs. 10/ 200 | 16694721-18604020
- 300 | 31263861-31264160
[Place] [Date] [Hame[sI of holder[s] prpll::ani[s]]
Bengaluru, Karmataka 07-08-2024 DEEPAK RISHI

/ Repd.Of.: Yes BankLtd, YesBank House, off Westem Express Highway, Santacruz East Mumbas 4000355
JYES BANK Branch Office : No.1-8-387 HUDA Lane, Agravanshi Plaza 2nd Fioor, off S PRoad Secunderabad - 500000 Telangana
Ph No. S14883TEES, 040 48258514, Mail, communicatichs@yesbank in,

website: www yesbank in CIN.LES1S0MHZ003PLC 143248

SALE NOTICE FOR SALE OF MMOVABLE PROPERTY
E Securmsabon and Reconstruckon of Financial Assets and

E-Auction Sale Notice for Sale of mmovable Assets under the sabon and Reconstruct
Enforcement ol Security interest Act, 2007 read with proviso o Rule B (8} of the Secunity interest (Enforcement Rules, 2002
MNotice iz hereby glven to the public in general inviting tenders from inlended bidders, and in parficular 1o the Borrowes
(81 and Guarantor () for the sale of below detaited secured assel which is. possession of secured creditor which will be;
sold in "As s where 5", "As s what is”, and "Whalever there is” besis on 28-August-2024, for recovery of Rs.
2,55,51,251.54 (Two Crore Fifty Five Lakhs Fifty One Thousand Two Hundred Fifty One Rupees Fifty Four
Paisa Only) as on 31st May 24 with accrued interest and other charges al contracted rate. due to the Secured
[Creditor from Mis. Ranjith Enterprises, Mr. Ranjith, Mrs. Vasanthi, and Mrs. Adarsha in loan account Nos.
[B03LA4DZ20610001 &amp; D0G3B4600000183.

Particulars of lnmovable Properties mongaged

|Property-1: Description of the mongaged property: 5y Mo, 43118 Badaga Yedapadavu village and GP Mangalone Talus, Dakshina Kann

District — 574267 Mortgagor: Mr. Rangith

Schedule Descripion of the property: The Man-Agricultural brymovable propery sfusted & Badaga Yedapadawd willage of Mangalun 1? !

rwithin the Bmits of Registration sub-Division of Moodabidd and comprised in Survey No,; 43 19 Kissam: Converied {#‘E: R0 T

paient i 101171 5q. mt. only. Together with road nght and all othes mamool and essementary rights. appunienant hessio

EMMM!  Property as per Form No. § & 11 ¥ ram P 6:
porty Mo, 1511003088007 20235 Extent of Land in 5q. Meters 101177 Extent of in 5q. Meters: -, Certificate No. in Form No.

9 2002840, Cortiicale No. in Form No. 11 A: 20055357 BOUNDARIES: North: Portion of same Sy Mo and Road Seuth. Suervey Loe. East

survey Ling, Wast. Survey Line

Thmhﬂhﬁmﬂm:hﬂhlmﬂ and the earnest money deposil is Rs. 167,000/
|Preperty-2: Description ol the mengaged property: Sy Mo, 43727 Badaga Yedapadav village and GP. Mangalons Talus, Dakahing Kan
District - 574267 Morgagor: Me. Ranjith.

Scheduls Description ol the property
Immicvabie propety sfusied st Dakshin Keanada District. Mangalor Taluk within the s of Registration sub-Division of Moodatbids, bionging o
Badega Yedapadavu Gram Panchayal Badsga Yedapadavu Gram Panchaysl Developmant Officer has issued Form -8 and 11A on Date
16-03-2018, Village: Badaga Yedapadavy, Propery Mo 1519003045001 20540, S5q s 1131 18, Boundaries: Esst: 5D Line West: 50 Line and
Road, South: 50 Ling, Nerih: 5D Line
Ron-agnicultune immovabile propery stlusied o Dakshin Kannada Diind, Mangalors Taluk within fho ety of Regesiration sub-Divisson of Mood stedn
balonging o Badagas Yedmpadavu Gram Panchayat. Suresy Mo 43, 5D No 22, K No Non-Agncultoral, Exieni AL 0 28, The abovbe Property and the
popmiman road and walsr nghts attachsd oo
The rossrvs fizod lor shove sakd i% fixed Ha. 30 48,000 and the earnost money deposs is Hs 4 04 600/
# and tme of e-auction: 28-Aug-2024; 11:00 AM to 1:00 PM with extensions of § minstes.
ol date for submission of bid: Di-Aug-2024; Ul 3 PEL

of inspection of property: 22-Aug-2024; 11.00 AM 1o 4.00 PM.

e SR — — —

For detailed terms ang condbions of the sale, please visit 1o the link

Provided in Secured Credifor's websila | ] A,
n case of any difficulty in abtaining Tender Documents/ e-bidding catalogue or inspection of the iImmovable Properties
l Secured Assels and for Queries, Please Contacl Concemed Officlals of YES BANK LTD Mr K. Raghu Prasad on +31
(89230 02312 or Email: kraghu.prasad@vesbank.in and Mr Prakash Kalmane on +81 95354 TOTTT or Email]

%?AWH%LEF and Officials of M's E-Procurement Technologies Limited, Ahmedabad, Contact
rson - Ham Sharma, bile No BODD023297. Bidder Support Numbers: 3265562821/9265562821/0T3 6813
6842 / 6869. Email: su Egnﬂ auctiontiger.net, ramprasad@auctiontiger.net, Website For SARFAESI - hitps:/
i iger,mn

& contermnplated Uis, 13(8) of the Act, in case If the dues (ogathar with all costs, charges and axpanses accnusd arn
tenderad at any time before the date fixed for sale or transfer by the borrower, the secured assel shall not be sold o
transfered by us, and no further step shall be taken by us for transfer or sale of that secured asset

SALE NOTICE TO BORROWER/GAURANTORS
This notice may be treated as MNobice W', 9{1) read with 8(6) of Security Interest (Enforcement) Rules, 2002, to the
[Obligants to pay the total outstanding dues mentioned above within 30 days from the date of publication. The sale

nabce and delailed terms and conditions of the auction is published in Financial Express and Samyuktha Karnataka

lon 08-Aug-2024 and also published in h%%. ffﬁaﬁgar.au%lgnhger.nﬂ {onlme Auction website] for parbcipatmg in
bonfing auction and please refer to the lin :EE: www.yesbank.in/about-us/imedia/auction-property provi in
hwebsite of YES Bank Ltd. i www.yesbank.in. No further notice shall be hanceforth given 1o you

Date: 07-08-2024, Place: Bangalore Sdi- Authorized Officer |

The Indian Express.

indianexpress.com

| arrive at a conclusion
not an assumption.

For the Indian Intelligent.

Inform your opinion with
detailed analysis.
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PUBLIC NOTICE

This notice is issued on behalf of my client Smt.
UMA .B.K W/o Nanjappa S.P to bring to the
notice of the general public that the Original
registered Sale Deeds pertaining to the same
schedule property i.e. (1) bearing registered
document No. BLN-1-32631-2004-05, Book |,
stored in C.D. No. BLND75, DTD. 30-10-2004,
registered at the office of Sub-Registrar, Bengaluru
North Taluk, Bengaluru executed between S.P.
Nanjappa and R.Siddalingappa and (2) Original
Sale Deed bearing registered document No. BLN-
1-15916-2004-05, Book |, stored in CD No.
BLND25, dtd. 07-07-2004 executed between R.
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